‘Annexure-4

Name of Corporate debtor

MJs.Easun Reyrolle Limited

Date of Commencement of Liquidation

List of Stakeholders as on

02.05.2022

List of Op

Amountin Rs

SNo

Name of Authorised Representative ,
ifany

Name of the Employee

Detals of Claim Received

Detals of Claim Admitted

Nature of
Claimant

Date of receipt

Amount claimed

Total Amount
amount of claim
admitted

Amount of claim for the
period of twelve months
preceding the
liquidation

Nature of claim

% share
in total
amount
of claims
admitted

Amount of
Contingent
Claim

Amount of

any mutual

dues, that
may be
setoff

Amount
of claim
rejected

Amount of
claim under
verification

Remarks, if any.

Ajith Velloli

Ajith Velloli

Employee

16.03.2022

495,482

495,482

Unpaid salary

00077889

1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category
3) The claim is admitted in full for Rs. 4,95,482/- under section 53(1)(f)

Partha Pratim Ghosh

Partha Pratim Ghosh

Employee

25.02.2022

461,863

461,863

Unpaid salary

0.0072604

1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category
3) The claim is admitted in fullfor Rs. 4,61,863/- under section 53(1)(f)

Leema Christy

Leema Christy

Employee

417,985

365,985

Unpaid salary

00057532

52,000

1) Verified with the books of accounts and other supporting documents
2) Claim admitted under Employee category
3) As per company's records, the company has paid

M.Ravi

M.Ravi

Employee

01.03.2022

405,609

256,166

Unpaid salary

0.0040269

149,403

1) Verified with the books of accounts and the payroll register
2) Claim admitted under Workman category 3)Salary due
from July 2019 to Jan 2020 s admitted under section 53(1)(f) for Rs. 2,56,166/- .

Prakash.H.S

Prakash.H.S

Employee

07.03.2022

196,096

155,389

Unpaid salary

00024427

40,707

1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)The claim
is admitted partly for Rs. 1,55,389/- under section 53(1)(f)

4) Performance Pay s not yet due as the management of the company did'nt issued any
letter regarding that, hence rejected 5) Provident
Fund Claim is rejected as it is payable to Provident Fund Department

6) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected

LVendarasu

LVendarasu

Employee

07.03.2022

198,168

49,650

Unpaid salary

0.0007805

148,518

1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)T08
dedu:led B o o lncome Tax epartert, hence refeced

Claim s rejected as t i to Department
s)medam is admitted partly for Rs. 49,650/- under section 53(1)(f)

C.Natarajan

C.Natarajan

Employee

07.03.2022

1,058,375

Unpaid salary

1,058,375

1) Verified with the books of accounts and the payroll register
2) As per Company records, no salary due and hence rejected

C.Natarajan

C.Natarajan

Employee

384,375

384,375

Unpaid salary

0.0060423

1) Verified with the books of accounts and other supporting documents

2) Claim adrmitted under workman categon

3)The Interest climis admited for Rs. 1,68,606/- under section 53(1)(1)
) Gratuity due is admitted (@)(a)ii)

Swapan Ganguly

Swapan Ganguly

Employee

11.03.2022

182,332

157,711

Unpaid salary

00024792

24,621

1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category
3) The claim is admitted partly for Rs.1,57,711/- under section 53(1)(f)

Balu Marijo A

Balu Marijo A

Employee

14.03.2022

45,581

28,081

Unpaid salary

0.0004414

17,500

1) Verified with the books of accounts and the payroll register
2 lim admited underErploysecaegory

3) Claimis rejected ble to Department

4) Performance Pay is not yet due as the management of the company did'nt issued any
letter regarding that, hence rejected

5) The claim is admitted partly for Rs. 28,081/~ under section 53(1)(f)

a1

Babu R

Babu R

Employee

15.03.2022

87,82

87,842

Unpaid salary

0.0013809

1) Verified with the books of accounts and other supporting documents
2) Claim admitted under Employee category
3) The claim is admitted in full for Rs. 87,842/ under section 53(1)(f

4

Maheshwar Moreshwar Katre

Maheshwar Moreshwar
Katre

Employee

15.03.2022

2,856,600

697,657

Unpaid salary

0010967

2,158,943

1) Verified with the books of accounts and other supporting documents

2) Claim admitted under Employee category

5 The daim s acnitted partyfor . 697 657/- under section 53(1)() 4|There is no
the p , hence rejected

47

Subhamangala

Subhamangala

Employee

17.03.2022

2,529,117

881,711

Unpaid salary

0.0138603

1,647,406

1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3) Salary due
from July 2019 to 4th May 2020 is admitted under section 53(1)(f) for Rs. 5,57,760/-

Sth May to Aug as per COC Resolution
ss(l)(;) for Rs.1,19,241
5) Gratuity due is admitted under section 36(4){al{i for Rs. 2,04,710

Srinivasan D

Srinivasan D

Employee

16.03.2022

2,802,025

1,425,140

Unpaid salary

00224029

1,376,885

1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3) Salary due
mm July 2019 to 4th May 2020 is admitted under section 53(1)(f) for Rs. 9,53,745/

Sth May to Aug as per COC Resolution
ss(l)(;) for Rs.2,26,266
5) Gratuity due is admitted under section 36(4){al{i for Rs. 2,45,129 subject to
Clarification received from LIC Trust on gratuity

49

Asadhasiva Reddy

Asadhasiva Reddy

Employee

16.03.2022

1,342,823

579,849

Unpaid salary

00091151

762,974

1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)Salary due
from July 2019 to 4th May 2020 is admitted under section S3(1)(f) for Rs. 3,50,564/- .
4)Salary claim for Sth May to Aug 2020 is aditted s per COC Resolution under section
53(1)(a) for Rs. 75,735

5) Gratuity due is admitted under section 36(4)(a)(ii) for Rs. 1,53,550

B.Kumaran

B.Kumaran

Employee

16.03.2022

5,575,136

1,525,708

Unpaid salary

00239838

4,009,028

1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)Salary due
from June 2019 to 4th May 2020 and claim for superannuation fund is admitted under
section 53(1)(f) for Rs. 9,88,087/-

4)Salary claim for Sth May to Aug 2020 is aditted s per COC Resolution under section
53(1)(a) for Rs.2,03,900

5) Gratuity due is admitted under section 36(4)(a)(ii) for Rs. 3,33,721

6) The Company has declared lockdown w.e.{ 30/08/2020 and no salary is payable after
that date, hence salary claim from Sep 2020 to Feb 2022 is rejected

7) Provident Fund Claim i rejected as itis payable to Provident Fund Department

8 is paid to Income Tax Department,

9) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected

10) Performance Pay is not yet due as the management of the company did'nt issued any
letter regarding that, hence rejected

11) Society dueis paid to concerned society, hence rejected

12) On liquidation of the company, the service weightage pay is also not payable , hence
rejected

Lokesha

Lokesha

Employee

16.03.2022

765,002

287,12

Unpaid salary

0.0045149

477,790

1) Verified with the books of accounts and the payroll register

2) Claim admitted under Employee category 3) Salary due
from July 2019 to 4th May 2020 is admitted under section S3(1)(f) for Rs. 1,86,627/- .

4) Salary claim for 5th May to Aug 2020 is admitted as per COC Resolution under section
53(1)(a) for Rs. 41,298

5) Gratuity due is admitted under section 36(4)al{ii for Rs. 59,287




1) Verified with the books of accounts and the payroll register

2) Claim admitted under Employee category 3) Salary due
from June 2019 to 4th May 2020 is admitted under section 53(1)(f) for Rs. 2,45,687/- .

4) Salary claim for 5th May to Aug 2020 is admitted as per COC Resolution under section
53(1)(a) for Rs. 59,949

5) Gratuity due is admitted under section 36(4)al{i for Rs. 1,02,904 6)The

52 M| Employee | 16032022 1,059,320 A08540 Unpald slary | 0.0064222 £0780 Company has declared lackdown w.e.f 30/08/2020 and no salry is payable after that
date, hence salary claim from Sep 2020 to Feb 2022 is rejected
7) s per Company Pyt eave ancashment i encshabearyupon rtrement o
the Company ,the same s not
O kst of e company h sevic wehogs s aha ot bl e
rejected
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3 Salary due
from July 2019 to ath May 2020 i admitted under section S3(1)() for R. 3,36,808/- -
s3 Nagaraja Reddy SV NagarajaReddy SV | Employee |16.03.2022 1,297,279 508,226 Unpaid salary | 00079892 789,053 4) Salary claim for 5th May to Aug 2020 s aditted as per COC Resolution under section
53(1)(a) for Rs. 73,856
5) Gratuity due s admitted under section 36(4)(ai) for R, 97,562 subject o carification
received from LIC Truston Gratuity
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due-
from June 2019 to 4th May 2020 and clim for superannuation fund s admitted under
section 53(1)f)for Rs. 8,31,753/-
4) Salary claim for Sth May to Aug 20201 adritted as per COC Resolution under section
53(1)(3) for Rs.1,64,418
is admitted Rs.6,23,053 6)The
sa M.Nagarajan M.Nagarajan Employee |16.03.2022 6490382 1619224 Unpaid salary | 00254538 4871158 Company has deciared lockdown w1 30/08/2020 and nseary s payable after that
date, hence salary claim from Sep 2020to Feb 2022 s rejected
7) Performance Pay is not yet due as the management of the company did'nt ssued any
lettr regarding that, hence rejected 8) Provident
Fund Claimis rejected as it is payable to Provident Fund Department
9) As per Company Policy,the leave encashment is encashable only upon retirement or
resignation. As the Company  the same i not payabl J
10) There is o mutual between the p , hence rejected
1) Verifid with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
from July 2019 to 4th May 2020 for Rs. 7,60,380/- i admitted under section 53(1)(f
4) Salary claim from 5th May 2020 to Aug 20201 admitted as per COC Resolution under
section 53(1)a) for Rs. 2,26,264
5) Gratuity Claim i efected as you have not completed 5 years o service
ss Gomathi Sankar LK Gomathisankar..K | Employee |16.032022 4,888,125 986,644 Unpaid salary | 00155098 3,901,481 6) The Company has declared lockdown w.e.{ 30/08/2020 and no salary is payable after
that date, hence saary claimfrom Sep 2020 to Feb 2022 i efected
7 Claimis rejected as it payable to Department
8) As per Company Policy,the leave encashment s encashable only upon retirement or
resignation. As the Company Into liquidation, the same i not payabl
o) Performance Pay s not et due s the management of the company dkit ssued any
lettr regarding that, hence rejected
1) Verified withthe books of accounts and the payrollregister
2) Claim admitted under Employee category 3)salary due-
s6 8.Thirupathi B.Thirupathi Employee |16.03.2022 440,181 170207 Unpaid salary | 00026756 29974 oy 000 oy 520 s e i 530 for Rs. 140,373/~
Sth May to Aug a5 per COC Resolution
eyt R 20834
1) Verified withthe books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due-
57 V.Udhayakumar V.Udhayakumar | Employee |16.03.2022 128552 55,406 Unpaid saary | 0000871 73,106 oot 20 0 oy 520 e e i S3(0)) for Rs. 22425/-
Sth May to Aug a5 per COC Resolution
eyt R 20801
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
s R R Rathiban R R Rathiban Employee |15.03.2022 696,831 232,85 Unpaid salary | 00036604 83977 o 201 0 Moy 020 saited e secton 00 o s 20 174/-
Sth May to Avg s per COC Resolution
oo o 7. 31,680
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
e o 201 0y 2020 sdited e secten S0 o 1,30,796/-
SthMay to Avg itted a5 per COC Resolution
s 7. Arun Kumar T.AunKumar | Employee 16032022 558,056 160770 Unpaid salary | 00025273 397,286 St o 0578 5)As per Company Polcy, the leave
encashment is encashable only upon retirement or resignation. As the Company into
liquidation, the same is not payable, hence rejected
6) The Company has decared lockdown w.c.f 30/08/2020 and no slary is payable after
thtcate e sy i o ep 201 Feb 202 s eeted
7 Clim s rejected a t s payabl Department
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
from July 2019 to ath May 2020 i admitted under section S3(L)f) for R. 4,53,343/- -
4) Salary claim for Sth May to Aug 2020 i adritted as per COC Resolution under section
53(1)(a)for Rs.1,05,334/-
60 SRala Shefa employee (16.03.2022 2313806 668,511 Unpaid saary | 00105088 1,645,335 e secton 36 or . 109,836
6) The Company has declared lockdown w.e.f 30/08/2020 and no salry i payable after
that date, hence saary clim from Sep 2020 to Feb 2022 s rejecte
7) Performance Pay is not yet due as the management of the company did'nt ssued any
lettr regarding that, hence rejected
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
ol 015t 4t My 2020 it under e SHEXT for R 135,727
th May 2020 to Aug s per COC Resolution under
eSS0 for o 5391
61 MMurali MMurali employee |16.03.2022 542,559 164621 Unpaid salary | 00025878 377,938 5) The Company has declared lockdown w.e.f 30/08/2020 and no salry i payable after

thatdate hence salay clim rom Sep 2020 o e 2022 ejcted

6) Claim is rejected as it to Department

7)As Pertcmpanv Policy, the leave encashment is encashable only weon retirement or
the Company. , the sar




1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee categos 3)Salary due
from June 2019 to 4th May 2020 is admitted under section 53(1)(f) for Rs. 3,86,047/-

5th May 2020to Aug as per COC Resolution under
section 53(1)(a) for Rs. 82,802/~

5) Gratuity due is admitted under section 36(4)(a)ii) for Rs. 3,91,118/- 6)The
Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after that

62 P.M.Nagaraju P.M.Nagaraju Employee |16.03.2022 2,101,619 859,967 Unpaid salary | 0.0135185 1,241,652 tes hence saary i from e 2090 t Fop 2093 & rfocted
7) Provident Fund Claim i rejected as itis payable to Provident Fund Department
8) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected
9) Society due is paid to the concerned society, hence rejected 10)
On liquidation of the company, the service weightage pay is also not payable, hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)Salary due
from June 2019 to 4th May 2020, fund and
under section 53(1)(f) for Rs. 9,90,325/-
63 RMathuravani R Mathuravani Employee |16.03.2022 2,312,863 1,029,557 Unpaid salary | 0.0161844 1,283,306 ! Sth May 2020to Aug as per COC Resolution under
section 53(1)(a) for Rs. 39,232/~
5) Performance Pay is not yet due as the management of the company didn'tissued any
letter regarding that, hence rejected
6)On liquidation of the company, the service weightage pay is also not payable , hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)Salary due
64 0.AMohammed Haarish O.AMohammed Haarish | Employee |16.03.2022 289,504 139,531 Unpaid salary | 0.0021934 149,973 from April 20 to 4th May 2020 s admitted under section 53(1)(f) for Rs. 50,406/~
4)Salary claim for Sth May to Aug 2020 is aditted s per COC Resolution under section
53(1)(a) for Rs.89,125/-
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)Salary due
from June 2019 to 4th May 2020 is admitted under section 53(1)(f)for Rs. 3,64,394/-
4)Salary claim for Sth May to Aug 2020 is aditted s per COC Resolution under section
53(1)(a) for Rs. 77,380/~
5) Gratuity due is admitted under section 36(4)(a)ii) for Rs. 2,88,506/- 6)The
65 S Rajareddy S Rajareddy Employee |16.03.2022 1,895,995 730,280 Unpaid salary | 0.0114798 1,165,715 Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after that
date, hence salary claim from Sep 2020 to Feb 2022 s rejected
7 Claim s rejected as it is payable to Department
8) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same s not payabl J
9) Society due is paid to concerned society, hence rejected 10)0n
liquidation of the company, the is also not payable , ;
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)salary due
from June 2019 to 4th May 2020 and Superannuation fund is admitted under section
53(1)(f) for Rs. 9,51,801/-
) Salary claim for Sth May 2020 to Aug 202015 admitted as per COC Resolution under
section 53(1)(a) for Rs. 1,85,426/-
66 .5 Sundarakumar T.s.Sundarakumar | Employee [16.03.2022 4,160,578 1,137,227 Unpaid salary | 0.0178769 3,023,351 51 The Company has declared lockdown w.e. 30/08/2020 and no salary s payable after
that date, hence salary claim from Sep 2020 to Feb 2022 is rejected
6) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected
7) Performance Pay is not yet due as the management of the company did'nt issued any
letter regarding that, hence rejected
8) On liquidation of the company, the service weightage pay is also not payable , hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)salary due
from June 2019 to 4th May 2020 is admitted under section 53(1)(f)for Rs. 3,93,148/-
4) Salary claim for Sth May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)(a) for Rs. 86,025/~
5) Gratuity due is admitted under section 36(4)(alii for Rs. 3,74,970/-
68 M.senthilnathan M.senthiinathan Employee (16.03.2022 2,139,316 850,143 Unpaid salary | 0.0134269 1,285,173 6) The Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after
that date, hence salary claim from Sep 2020 to Feb 2022 is rejected
7) Provident Fund Claim i rejected as itis payable to Provident Fund Department
8) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected
9) Society due is paid to concerned society, hence rejected 10)0n
liquidation of the company, the service weightage pay is also not payable , hence rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)salary due
69 G.Raghu G.Raghu Employee (16.03.2022 287,932 139,033 Unpaid salary | 0.0021856 148,899 from April 20 to ath May 2020 s admitted under section 53(1)(f) for Rs. 49,908/~
) Salary claim for Sth May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)(a) for Rs. 89,125/~
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)salary due
70 M.Girish M.Girish Employee |16.03.2022 62,808 81,601 Unpaid salary | 0.0012827 18,793 is admitted under section 53(1)f)for Rs. 62,808/-
4)Salary claim admitted as per COC Resolution under section 53(1)(a) for Rs. 18,793/~
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)salary due
7 V.Seebalasaravanan V.Seebalasaravanan Employee |16.03.2022 9,897 28,690 Unpaid salary | 0.000451 18,793 is admitted under section 53(1)f)for Rs. 9,897/-
4) Salary claim admitted as per COC Resolution under section 53(1)(a) for Rs. 18,793/~
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)salary due
n V.Durai Raj V.Durai Raj Employee |16.03.2022 723,101 279,967 Unpaid salary | 0.004401 443,134 from July 2019 to 4th May 2020 is admitted under section 53(1)(f) for Rs. 2,31,293/-
4)Salary claim for Sth May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)(a) for Rs. 48,674/~
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)Salary due
from July 2019 to 4th May 2020 and is admitted under section 53(1)f) for Rs. 4,75,769/-
4)Salary claim for Sth May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)(a) for Rs. 1,07,871/-
5) The Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after
3 Ksubramanian K Subramanian Employee |16.03.2022 2,140,902 583,640 Unpaid salary | 0.0091747 1,557,262 that date, hence salary claim from Sep 2020 to Feb 2022 s rejectes .
6) Performance Pay is not yet due as the management of the company did'nt issued any
letter regarding that, hence rejected 7) Provident
Fund Claim s rejected as it is payable to Provident Fund Department
8) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected
9)On liquidation of the company, the service weightage pay is also not payable , hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3) Salary due
from July zmaw«n May 2020snd is admitted under secton S3(L) for . 26, 182/-
May 2020 to Aug 2 d a5 per COC Resolution under
section ssu)(a)«ar Rs 79,024/ 5) Gratuity
due is admitted under section 36(4)(a|jii) for Rs. 70,685/~
7 N. N. Employee (16.03.2022 1,603,624 475,891 Unpaid salary | 0.0074809 1127,733 6) The Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after

that date, hence salary claim from Sep 2020 to Feb 2022 i rejected

7) Provident Fund Claim is rejected s it is payable to Provident Fund Department

8) As per Company Poliy,the leave encashment is encashable only wpon reirement or
i the Company. , the same s not

9)0n lauication of the company,the serice welghtag pay i also not payable, hence

rejected




1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)Salary due
from July 2019 to 4th May 2020 and is admitted under section 53(1)f) for Rs. 2,09,577/-

for S5th May 2020 to Aug as per COC Resolution under
section 53(1)(a) for Rs. 46,701/~ 5) Gratuity
due is admitted under section 36(4)(a)ii) for Rs. 1,20,577/-

i3 s Senthil Kumar s Senthil Kumar Employee |16.03.2022 1,081,659 376,855 Unpaid salary | 0.0059241 704,804 6) The Company has declared lockdown w..f 30/08/2020 and no salary is payable after
that date, hence salary claim from Sep 2020 to Feb 2022 is rejected
7) Provident Fund Claim i rejected as itis payable to Provident Fund Department
8) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected
9) On liquidation of the company, the service weightage pay is also not payable , hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3) Salary due
from July 2019 to 4th May 2020 and is admitted under section 53(1)(f) for Rs. 1,78,688/-
) Salary claim for Sth May 2020 to Aug 202015 admitted as per COC Resolution under
section 53(1)(a) for Rs. 40,499/~ 5) Gratuity
due is admitted under section 36(4)(a)i for Rs. 50,770/~
76 8Munikrishna Reddy 8Munikrishna Reddy | Employee |16.03.2022 873,303 269,957 Unpaid salary | 0.0042437 603,306 6) The Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after
that date, hence salary claim from Sep 2020 to Feb 2022 is rejected
7) Provident Fund Claim i rejected as itis payable to Provident Fund Department
8) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same s not payable, hence rejected
9) On liquidation of the company, the service weightage pay is also not payable , hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3) Salary due
i G. Premnath G. Premnath Employee |17.03.2022 9,555,763 3,546,379 Unpaid salary | 0.0557482 6,009,384 from July 2019 to 4th May 2020 and is admitted under section 3(1)(f)for Rs. 26,67,531/-
4) Salary claim for Sth May 2020 to Aug 202015 admitted as per COC Resolution under
section 53(1)(a) for Rs.8,78,848/-
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3) Salary due
7 G Sathishkumar G.Sathishkumar Employee |17.03.2022 280,792 267,709 Unpaid salary | 0.0042083 13,083 from July 2019 to 4th May 2020 and is admitted under section 53(1)(f) for Rs. 2,16,029/-
4) Salary claim for Sth May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)(a) for Rs. 51,680/~
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Workman category 3) Wages
due from July 2019 to 16th Feb 2020 for Rs. 96,664/- and bonus for Rs. 56,000/- is
admitted under section 53(1)(f)
) Wages due from 5th May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)(a) for Rs.30,106/- 5) Wages
due from 17th Feb 2020 to 4th May 2020 is adrmitted under section 53(1}(b)(i) for Rs.
39,808/ 6) Gratuity due is admitted
8 Nkrishnamoorthy N.krishnamoorthy | Employee | 16.03.2022 8497 28317 Unpaid salary | 0.0039035 336654 under section 36(4)(ali for Rs. 25,699/~ 7) The Company has declared
lockdown w.e.f 30/08/2020 and no salary is payable after that date, hence salary claim
from Sep 2020 to Feb 2022 is rejected
8) Provident Fund Claim i rejected as itis payable to Provident Fund Department
9) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected
10) On liquidation of the company, the service weightage pay is also not payable , hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Workman category 3) Wages
due from July 2019 to 16th Feb 2020 for Rs. 1,02,848/- and bonus for Rs. 56,000/- is
admitted under section 53(1)(f)
) Wages due from 5th May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)(a) for Rs. 30,106/~ 5) Wages
due from 17th Feb 2020 to 4th May 2020 is aditted under section 53(1}(b)(i) for Rs.
39,855/ 6) Gratuity due is admitted
8 Skarthlkeyan Skarthkeyan Employee 16.03.2022 84971 254508 Unpaid salary | 0.0040008 330463 under section 36(4)(a)i) for Rs. 25,699 7) The Company has declared
lockdown w.e.f 30/08/2020 and no salary is payable after that date, hence salary claim
from Sep 2020 to Feb 2022 is rejected
8) Provident Fund Claim i rejected as itis payable to Provident Fund Department
9) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected
10) On liquidation of the company, the service weightage pay is also not payable , hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim adrmitted under Employee category 3) Salary due
from July 2019 to 4th May 2020 and is admitted under section 53(1)(f) for Rs. 2,91,125/~
) Sth May 20200 Aug as per COC Resolution under
section 53(1)(a) for Rs. 61,453/~ 5) Gratuity
due is admitted under section 36(4)(a)(i for Rs. 64,679/~
8 N.Taj Babu N.Taj Babu Employee |16.03.2022 1,036,463 417,257 Unpaid salary | 0.0065592 619,206 6) The Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after
that date, hence salary claim from Sep 2020 to Feh 2022 s rejected
7 Claimis rejected as it bl Department
8) As per Company Policy, the leave encashment is enushable orlyupon etrement or
resignation. As the Company. . the sameis not
9)On luidation of the cormpany, the srvice welghtage pay s also ot pavable, hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)salary due
from July 2019 to 4th May 2020 and is admitted under section 53(1)(f) for Rs. 3,57,550/-
) Salary claim for Sth May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)(a) for Rs. 74,326/~ 5) Gratuity
due is admitted under section 36(4)(a)i for Rs. 41,159/~
8 P.Manikandan P.Manikandan Employee |16.03.2022 1,204,910 473,035 Unpaid salary | 0.007436 731,875 ) The Company has dactar ockdown wia S0/08/2020 and no salary s payable ater
that date, hence salary claim from Sep 2020 to Feb 2022 is rejected
8) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected
9) On liquidation of the company, the service weightage pay is also not payable , hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)Salary due
from July 2019 to 4th May 2020 and is admitted under section 53(1)f) for Rs. 2,13,633/-
4)Salary claim for Sth May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)(a) for Rs. 47,593/ 5) Gratuity
due is admitted under section 36(4)(a)i for Rs. 51,654/~
“ S Annie Florence Nirmala S Annie Florence Nirmala | Employee |16.03.2022 f—— 312880 Unpaid salary | 0.0049184 663,594 6) The Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after
that date, hence salary claim from Sep 2020 to Feb 2022 is rejected
7) Provident Fund Claim i rejected as itis payable to Provident Fund Department
8) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected
9) Society due is paid to concerned society, hence rejected
10) On liquidation of the company, the service weightage pay is also not payable , hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)Salary due
from July 2019 to 4th May 2020 and is admitted under section 53(1)f) for Rs. 2,79,353/-
= 8. sudeshkumar BS.Sudeshkumar | Employee | 17.03.2022 939808 3661 Unpaid alary | 0.0060311 ss647 4)Salary claim for Sth May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)(a) for Rs. 57,976/ 5) Gratuity
due is admitted under section 36(4)(a)i for Rs. 46,332/~
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)Salary due
86 1vigneshwar 1vigneshwar Employee |16.03.2022 908,189 350,789 Unpaid salary | 0.0055143 557,400 from July 2019 to 4th May 2020 for Rs. 2,89,994/- is admitted under section 53(1)(f)

4)Salary claim from Sth May 2020 to Aug 2020 is admitted as per COC Resolution under
section 53(1)(a) for Rs. 60,795/~




1) Verified with the books of accounts and the payroll register

@ RS Kannan RS Kannan Employee |17.03.2022 330000 267382 Unpaid salry | 00042032 62618 2) Claim admitted under Employee category 3)Salary due
from luly 2019 to 4th May 2020 for Rs. 2,67,382/- is admitted under section S3(1)f)
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)Salary due
from July 2019 to dth May 2020 and i admitted under section S3(1)f)for Rs. 2,25,494/-
4) Salary claim for 5th May 2020 to Aug 2020 s admitted as per COC Resolution under
section 3(1)a) for Rs. 54,030/- 5) Gratuity
due is admitted under section 36(4)(ali) for Rs. 65,911/
8 KAruimozhi KArulmozhi Employee |17.03.2022 909217 345435 Unpaid salary | 00054302 63782 6) The Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after
that date, hence salary claim from Sep 2020 to Feb 202 i ejected
7) s per Company Pyt eave ancashment i encshabearyupon rtrement o
the Company , the same s not
O kst of e company v sevic wehoge s aha ot bl e
rejected
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due-
from July 2019 to 4th May 2020 for Rs. 3,50,366/- i admitted under section S3(1)f
4) Salary claim from 5th May 2020 to Aug 20201 admitted as per COC Resolution under
section 53(1)(a)for Rs. 74,467/- S)Gratuity is not applicable as you
have not completed 5 years of service
8 T Senthilkumar Tenthilkumar | Employee |17.032022 1334726 083 Unpaid salary | 00066783 909,913 e b i 0/08/2020 st o sy s payabe ater
that date, hence saary claimfrom Sep 2020 to Feb 2022 i efected
7) As per Company Poliy,the leave encashment is encashable only upon retirement or
resignation. As the Company into iquidation, the same i not payable, hence rejected
8) On liquidation of the company, the service welghtage pay is also not payable., hence
refected
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
from July 2019 to 4th May 2020 for Rs. 4,06,380/- i admitted under section S3(1)(f
4) Salary claim from 5th May 2020 to Aug 20201 admitted as per COC Resolution under
section 53(1)(a) for Rs. 87,199/~
5) Gratuity due s admitted under section 36(4)al(i) for R. 3,79,726/-
20 SNagaraju sNagaraju Employee |17.03.2022 2173469 873305 Unpaid salary | 00137281 1,300,164 6) The Company has decared lockdown w.e.{ 30/08/2020 and no salary is payable after
that date, hence saary claimfrom Sep 2020 to Feb 2022 i refected
7) Provident Fund Clam i refected a it s payable to Provident Fund Department
8) As per Company Policy,the leave encashment is encashable only upon retirement or
resignation. As the Company into iquidation, the same i not payable, hence rejected
9) Society due s paid to concerned society, hence rejected 10)0n
liquidation of the company, the isalso not payable, J
1) Verified withthe books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due:
91 Sushant Randhir Dar Sushant Randhir Dar | Employee [17.03.2022 716471 276738 Unpaid salary | 00043503 49733 from luly 2019 to 4th May 2020 for Rs. 2,28,534/- is admitted under section S3(1)f)
4) Salary claim from 5th May 2020 to Aug 20201 admitted as per COC Resolution under
section 53(1)a) for Rs. 48,204/~
1) Verified withthe books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
from April 20 o 4th May 2020 for R. 88,216/- i admitted under section S3(1))
9 Arpitraj Rakeshkumar Sharma  rpitraj Rakeshkumar Sharn| Employee [17.03.2022 1,265,012 FEPR Unpaid saary | 000524 931,099 e e e i ander
section 53(1)a) for Rs. 245,697/~
5) Gratuity Claim i efected as you have not completed 5 years o service
1) Verifid with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
o S—— gy | e 1702200 S sy | oo onss om0t o 20 o, S s s S0
sction S3(1a) for . 2,24576/-
5) Gratuity Claim i efected as you have not completed 5 years o service
1) Verified with the books of accounts and the payrol register
2) Claim admitted under Employee category
% HS Anantharamu HSAnantharamu | Employee 17.03.2022 399,524 299520 Unpaid salary | 00047084 100000 e - under scton 530} snce . 100.0/-
is paid as per Company records
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
from July 2019 to ath May 2020 for Rs. 2,55,338/- i admitted under section S3(1)(f
4) Salary claim from Sth May 2020 to Aug 2020 s admitted as per COC Resolution under
97 K.5.Shanmugam Ksshanmugam | Employee |17.03.2022 51123 310730 Unpaid salary | 00048846 140393 section 53(1)a) for Rs. 55,392/~
5)As per Company Policy, the leave encashment is encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected
6) On liquidation of the company, the service weightage pay is also not payable , hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim adrmitted under Employee category 3)Salary due
from luly 2019 to 4th May 2020 for Rs. 2,20,859/- is admitted under section S3(1)f)
% Kaushik Chakraborthy Kaushik Chakraborthy | Employee |16.03.2022 890,740 353,798 Unpaid salary | 00055616 536942 A A
section 53(1)a)for Rs. 46,701/~
5) Gratuity due i adrmitted under section 36(4)(ai) for Rs. 86,238/-
1) Verified with the books of accounts and the payroll register
2) Claim adrmitted under Employee category 3)Salary due
100 R Rajathilsk R Rajathilak Employee |17.03.2022 817,371 317,04 Unpaid salary | 0004834 500357 fromduy 201 o i May 2020 s it nder section S o e 60171
th May to Aug a5 per COC Resolution
oo or o s6050
1) Verified with the books of accounts and the payroll register
2) Claim adrmitted under Employee category 3)Salary due
101 5. Keerthi Kumar S Keerthikumar | Employee [16.03.2022 120,076 62,07 Unpaid salary | 00009758 67,002 e ont 20ty 2020 st e scton S 22,591/-
Sth May to Avg 25 per COC Resolution
oo o o 0488
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)Salary due
102 RLokesh Rlokesh employee (16.03.2022 565,674 210058 Unpaid salary | 00033021 35,616 e ort 20ty 20205t e scton S o 61,218/-
Sth May to Aug 2020 is adited as per COC Resolution under secti
oo o 248000
1) Verified with the books of accounts and the payrollregister
103 Rvenkatesh Rvenkatesh Employee |16.03.2022 460,000 257,723 Unpaid salry | 00040513 202277 2) Claim admitted under Employee category
3) The claim i admitted partly for Rs. 2,57,723/- under section S3(1)f)
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
from July 2019 to 4th May 2020 for Rs. 12,69, 148/- is admitted under section 53(1)(f)
104 AKamatchinathan Akamatchinathan | Employee | 16.03.2022 8589783 1740565 Unpaid salary | 0.0273613 o808 4) Salary claim from Sth May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)(a)for Rs.4,71,417/- S) Gratuity Clam i rejected as per
cc.
1) Verified with the books of accounts and the other supporting documents
107 M. Suresh babu M.Sureshbabu | Employee [17.03.2022 65,793 65,793 Unpaid salary | 00010343 - 2) Claim admitted under Employee category
3)The claimis admitted in fulfor R. 65,793/- under section S3(1)f
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
from July 2019 to 4th May 2020 for Rs. 5,60,862/- i admitted under section S3(1)f
4) Salary claim from Sth May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)(a)for Rs.1,37,189/-
5) Gratuity due is admitted under section 36(4)(a)ii) for Rs. 1,78,214/-
109 Atin Banerjee Atin Banerjee Employee |17.03.2022 4,298,365 876,265 Unpaid salary | 00137747 3,422,100 61 The Company has decared lockdown w.e.{ 30/08/2020 and no salary is payable after

that date, hence salary claim from Sep 2020 to Feb 2022 is rejecte
7) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected
8) Performance Pay is not yet due as the management of the company didn'tissued any
letter regarding that, hence rejected

9) On liquidation of the company, the service weightage pay is also not payable , hence
rejected




1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)Salary due
from July 2019 to 4th May 2020 for Rs. 5,49,739/- and bonus of Rs. 3,40,000/- is admitted
under section 53(1)(f)

4)Salary claim from Sth May 2020 to Aug 2020 is admitted as per COC Resolution under
section 53(1)(a) for Rs.1,17,644

m RUma RUma Employee |17.03.2022 3,256,363 1,212,093 Unpaid salry | 00150538 208270 5)Gratuity due is admitted under section 36(4)(a)i) for Rs. 2,04,710/-
6) As per Company Policy,the leave encashment is encashable only upon retirement or
resignation. As the Company into iquidation, the same i not payable, hence rejected
7) Performance Pay is not yet due as the management of the company did'nt ssued any
lettr regarding that, hence rejected
8) On liquidation of the company, the service weightage pay is also not payable., hence
refected
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3 Salary due
from July 2019 to dth May 2020 for Rs.4,55,246/- i admitted under section S3(1)(f
4) Salary claim from 5th May 2020 to Aug 2020 s admitted as per COC Resolution under

13 Rayaraman Rayaraman employee (17.03.2022 686,050 552,500 Unpaid salary | 00086852 133550 section 53(1)(a) for Rs. 97,254/-

5) As per Company Policy, the leave encashment is encashable only upon retirement or

resignation. As the Company into iquidation, the same i not payable, hence rejcted

) Society due s pai to concerned society, hence rejected

7) On liguidation of the company, the service weightage pay is also not payable , hence

rejected

1) Verified with the books of accounts and the payrollregister

2) Claim admitted under Employee category 3)salary

claim from July 2019 to 10th Jan 2020 for Rs. 2,53,708/- and Superannuation fund for R,
1s Rekrishna Moorthy Ririshna Moorthy | Employee [16.03.2022 919,640 339,100 Unpaid salary | 00053307 s80531 85,400s admitted under section S3(1)()

4) Provident Fund Clam i refected as it s payable to Provident Fund Department

5) performance Pay is not yet due as the management of the company did'nt ssued any

lettr regarding that, hence rejected

1) Verified with the books of accounts and the payrollregister

2) Claim admitted under Employee category 3)Salary due

from July 2019 to 4th May 2020 admitted under section S3(1)f) for R. 1,12,166/-

4) Salary claim for Sth May to Aug 20201 adritted as per COC Resolution under section

53(1)a) for Rs. 23,867/~

116 M.privanka M.privanka Employee |16.03.2022 381,335 136033 Unpaid salary | 00021384 25,302 5) The Company has declared lockdown w.e.{ 30/08/2020 and no salary is payable after
that date, hence saary claimfrom Sep 2020 to Feb 2022 i efected
1 pr Campan ol the e ncshmen s ncshale oy uponetrement o
resignation. As the Company  the same i not
o of o s wege o e o oy e
refected
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
from July 2019 to ath May 2020 for Rs. 5,64,964/- and superannuation fund for . 96,200

1w cpaaiu craaiu Employee |16.03.2022 1,728,073 1,154,152 Unpaid salary | 0018143 se3.921 is admitted under section S3(1)()

4) Salary claim for 5th May to Aug 2020 s aditted as per COC Resolution under section
S3(1)()for Rs.1,35,269/- ) Gratuiy due s
admitted under section 36(4)a)i) for Rs. 357,699/

1) Verified withthe books of accounts and the payrollregister

2) Claim admitted under Employee category 3)Salary due:

s Nune Veerendra Krishna Nune Veerendra krishna | Employee [16.03.2022 901,736 ugsa3 Unpaid saary | 0005479 553193 from July 2019 to 4th May 2020 i admitted under section S3(1)(f)for Rs. 2,87,936/-

4) Salary claim for Sth May to Aug 2020 s aditted as per COC Resolution under section
53(1)a) for Rs. 60,607/~
1) Verified with the books of accounts and the payrollregister

120 K Jabamalai Mary KJabamalaiMary | Employee 17.03.2022 10472 10472 Unpaid salary | 00022082 - 2) Claim admitted under Workman category
3) The claim s admitted n ullfor Rs. 1,40,472/- under section S3(1)f
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
from July 2019 to ath May 2020 for Rs. 3,81,546 and Leave encashment for . 48,462 s

2 S.Poyyamozhi sPoyyamozhi Employee |17.03.2022 12 430008 Unpaid salary | 00067596 303,308 admitted under section S3(1)(1) 4)Society due i paid to
concerned society, hence reected n
liquidation of the company, the service weightage pay is ko not payable, hence rejected
6) Claimant name is ot in gratuiy st, hence rejected
1) Verified with the books of accounts and the payrollregister

e RArumugam RoArumugam Employee |17.03.2022 159,863 159,863 Unpaid saary | 0002513 - 2) Claim admitted under Workman category
3)The claimis admitted in fullfor R. 1,59,863/- under section 53(1)()

1) Verified with the books of accounts and the payrollregister

2) Claim admitted under Employee category 3)Salary due
from July 2019 to ath May 2020 for Rs. 4,50,627.50/- and bonus of Rs. 255,000 s
admitted under section S3(1)()

4) Salary claim from 5th May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)a)for Rs. 95,186/~

5) Gratuitydue s admitted under section 36(4)(a(i) for R. 3,41,997/-

6) The Company has decared lockdown w.c.f 30/08/2020 and no salary is payable after

124 M. Paramasivam M.paramasivam | Employee 18.032022 3109322 1102811 Unpaid salary | 00179647 1,966,512 hat date hence salaryclaim from Sep 20200 Feb 2022 i rejected
7 Climisrejected as it o artment
ot Conpastoli, o v acdment i nasralo oy upon retirement or
resignation. As the Company , the same i not
9) Performance Pay is not yet due as the management of the company did'nt \ssued any
letter regarding that, hence rejected 10)
Socity due s paid o concerned society, hence rejected
11) On liquidation of the company, the service weightage pay is also not payable , hence
rejected 2} Income Tax paid
to Income Tax Department, hence rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)Salary due
from July 2019 to dth May 2020 and superannuation fund for . 7,56,294/- and
performance pay of Rs. 1,50,200/- is adritted under section S3(1)f)

4) Salary claim from 5th May 2020 to Aug 2020 s admitted as per COC Resolution under
section S3(1)a)for Rs. 1,51,572/-

125 SVaidyanathan S Vaidyanathan Employee [18.03.2022 5235917 1,281,153 Unpaid salary | 0.0201394 3,954,764 9) Gratuity due i admitted under section 36(4)(ali) for Rs. 2:26,287/-

6) income Tax paid to Income Tax Department, hence rejected ) The
Company has declred lockdown w.c.f 30/08/2020 and no salary is payable after that
date, hence salary claim from Sep 2020 to Feb 2022 s rejecte
03 Campany oy he e ecment e ny gon terent o
tion. As the Com ,the same s
5O quidaion o he company thesevie weihtage oy a0 ot payabe e
rejected
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
126 P.Mohan P.Mohan employee |18.03.2022 20692 106,111 Unpaid saary | 0001668 114581 from April 20 to dth May 2020 s admitted under section S3(1() for Rs. 38,645/~

Sth May to Aug 20201s admitted as per COC Resolution under secti
53(1)a) for Rs. 67,466/~
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
from July 2019 to 4th May 2020 i admitted under section S3(1)f)for Rs. 2,60,313/-
) Selrclimor St e to g 2020 it per COC Resltion underscion
53(1)() for Rs. 54,405/ and treated as CIRP

127 Gsathesh Gsathesh Employee |18.03.2022 959,519 352,438 Unpaid salary | 00055402 607,081 ) Crsuty due e atied under secton SOV fo . 37,720/ 6T
Campany hes decred tckow .. 30/08/ 2020 0 o sl s oy s thot
date, hence salary claim from Sep 2020to Feb 2022 s rejected
7) Provident Fund Clam i refected a it s payable to Provident Fund Department
8) As per Company Policy,the leave encashment is encashable only upon retirement or

resignation. As the Company into iquidation, the same i not payable, hence rejected

1) Verified with the books of accounts and the payrollregister

2) Claim admitted under Employee category 3)Salary due
128 sisanthosh s:santhosh Employee |17.03.2022 18552 55,432 Unpaid salary | 00008714 73120 from April 20 o 4th May 20201 admitted under section S3(1() for . 22,451/~

4) Salary claim for 5th May to Aug 2020 is admitted as per COC Resolution under section
53(1)(a) for Rs.32,981




With reference to your claim in Form  dated 17.03.2022, we have received a
consolidated claim in form E dated 23.03.2022 from an authorised representative Mr.
alingappa. As consolidated claim letter is desired, you have given the authorisation for

131 B R Puttashankara BRPuttashankara | Employee [18.03.2022 1,004,838 - Unpaid salary 0 1,004,838
consolidated claim. To avoid duplication, we have rejected your individual claim and
considered the consolidated claim.

1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3) Salary due

132 Asharmila Asharmila Employee (18.03.2022 60,690 60,690 Unpaid salary | 0.000954 - from July 2019 to 4th May 2020 is admitted under section 53(1)(7) for Rs. 21,207/~
4) Salary claim for Sth May to Aug 2020 s admitted as per COC Resolution under section
53(1)(a) for Rs. 39,483/~
With reference to your claim in Form E dated 17.03.2022, we have received a
consolidated claim in form E dated 23.03.2022 from an authorised representative Mr.

134 C. Narasimha Murthy C. Narasimha Murthy | Employee |18.03.2022 986,438 - Unpaid salary 0 986,438 Siddalingappa. As consolidated claim leter is desired, you have given the authorisation for
consolidated claim. To avoid duplication, we have rejected your individual claim and
considered the consolidated claim.

1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3) Salary due

135 Siavanya S.avanya Employee (18.03.2022 403,373 114,358 Unpaid salary | 0.0017977 289,015 from July 2019 to ath May 2020 is admitted under section 53(1)(7) for Rs. 90,115/~
4) Salary claim for Sth May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)(a) for Rs. 24,243/~
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3) Salary due

136 P.5.Srinivasa Raghavan P.S.Srinivasa Raghavan | Employee [18.03.2022 425,000 281,458 Unpaid salary | 0.0044245 143,542 from July 2019 to ath May 2020 is admitted under section 53(1)(7) for Rs. 2,34,476/-

4) Salary claim for Sth May to Aug 2020 is aditted as per COC Resolution under section
53(1)(a) for Rs. 46,982/~

1) Verified with the books of accounts and the payroll register

2) Claim adrmitted under Employee category 3) Salary due
from July 2019 to ath May 2020 is admitted under section 53(1)(f) for Rs. 5,92,611/-

4)sal 5th May 2020 to Aug as per COC Resolution under
section 53(1)(a) for Rs. 1,23,939/-

137 s Sathiya Narayanan SSathiyaNarayanan | Employee |18.03.2022 1,659,401 716,550 Unpaid salary | 0.011264 942,851 2::‘;5:“‘&:’1 2::;:::1:::::;0:01 i’i{’ “‘Z‘g igz‘g::('::;"“ is payable after
6) Provident Fund Claim i rejected as it is payable to Provident Fund Department
7) Performance Pay is not yet due as the management of the company did'nt issued any
letter regarding that, hence rejected
8)On liquidation of the company, the service weightage pay is also not payable , hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)Salary due
from July 2019 to ath May 2020 i admitted under section 53(1)(7) for Rs. 1,89,942/-

4) Salary claim for 5th May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)(a) for Rs. 41,345/~ and treated as CIRP cost
5) Gratuity due is admitted under section 36(4)(a)fii) for Rs. 33,399/ 6)Th

139 1.Uma Maheswari J.UmaMaheswari | Employee |18.03.2022 840,892 264,686 Unpaid salary | 0.0041608 576,206 Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after ot
date, hence salary claim from Sep 2020 to Feb 2022 s rejected
7) Provident Fund Claim i rejected as itis payable to Provident Fund Department
8) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected
9)On liguidation of the company, the service weightage pay i also not payable , hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim adrmitted under Employee category 3) Salary due
from July 2019 to ath May 2020 is admitted under section S3(1)f) for Rs. 2,66,667/-

) 5th May 2020to Aug. as per COC Resolution under
section 53(1)(a) for Rs. 56,426/~
is admitted 52,528/ )Tt

140 N.Gowri Shankar N.GowriShankar | Employee {17.03.2022 1,142,049 375,621 Unpaid salary | 0.0059047 766,428 Company has deciared lockdown w.e.{ 0/08/2020 an o sy is payable after iy
date, hence salary claim from Sep 2020 to Feb 20221 rejected
7 Claim s rejected as it is payabl Department
8) A per Company Policy,the leave encashment is encashae iy upon etrmentor
resignation. As the Company
9)0n llquidation of the company,the serice welghtage pay s also not pavable., hence
rejected
With reference to your claim in Form E dated 17.03.2022, we have received a
consolidated claim in form E dated 23.03.2022 from an authorised representative Mr.

142 T Vinodkumar TKVinodkumar Employee |18.03.2022 929,543 - Unpaid salary 0 929,543 Siddalingappa. As consoldated claim letter is desired, you have given the authorisation for
consolidated claim. To avoid duplication, we have rejected your individual claim and
considered the consolidated claim.

1) Verified with the books of accounts and the payroll register
2) Claim adrmitted under Employee category 3) Salary due

143 M.Gowtham M.Gowtham Employee |18.03.2022 334,242 142,684 Unpaid salary | 0.002243 191,558 from Dec 2019 to 4th May 2020 is admitted under section S3(1)(f)for Rs. 1,03,201/-

) th May 2020 to Aug itted as per COC Resolution under
section 53(1)(a) for Rs. 39,483/~

1) Verified with the books of accounts and the payroll register

2) Claim adrmitted under Employee category 3) Salary due

100 A . employee |18.03.2022 3667754 100250 Unpaid saary | 00157581 2665250 fromJan zms«u«n MiyZDZD\sideed under section S3(1)(f)for k. 7,18 281/-

) May 2020 to Aug as per COC Resolution under
section 53(1)(a) for Rs 1,78,512/- s)
Gratuity due is admitted under section 36(4)(ali) for Rs. 1,05,711/-

1) Verified with the books of accounts and the payroll register

2) Claim adrmitted under Employee category 3) Salary due

from July 2019 to 4th May 2020 for Rs. 1,07,402/- and Superannuation fund of R

1,12,400 s admitted under section 53(1)(f)

4) Salary claim from 5th May 2020 to Aug 202015 admitted as per COC Resolution under

section 53(1)(a) for Rs. 1,11,900/-

5) Gratuity due is aditted under section 36(4)(a)i) for Rs. 3,76,506/- 6)The

Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after that
145 S.Anbazhagan S.Anbazhagan Employee (18.03.2022 1,585,175 708,208 Unpaid salary | 0.0111329 876,967 da(e, hence salary claim from Sep 2020 to Feb zozz is rejected

Claimis rejected as it Department
a) As per Company Policy, the leave encashment is en[ishible oy upon etrement or
the Company , the same is not

9) Prformance Pay is not yet due s the managementofthe company didnt st any

letter regarding that, hence rejected 10

Society due is paid to concerned society, hence rejected

11) On liquidation of the company, the service weightage pay is aso not payable , hence

rejected

1) Verified with the books of accounts and the payroll register

2) Claim admitted under Employee category 3) Salary due

from July 2019 to 4th May 2020 for Rs. 2,32,574/- and Final Settlement for Rs. 1,07,928/-

is admitted under section 53(1)(f)

146 M Venkatesh M Venkatesh Employee (19.03.2022 820,296 387,484 Unpaid salary | 0.0060912 432812 4) salary claim from Sth May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)(a) for Rs. 46,982/~
5) The Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after
that date, hence salary claim from Sep 2020 to Feb 2022 s rejected
6)On liguidation of the company, the service weightage pay i also not payable , hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3) Salary due
from June 2019 to 4th May 2020 i admitted under section 53(1)(7) for Rs. 5,15,796/-

5th May to Aug 2020 is admitted as per COC Resolution under secti
53(1)(a) for Rs.1,12,053/-
5) Gratuity due is admitted under section 36(4)(a)i) for Rs. 1,66,517/- 6)The

150 D.Rohit Kumar D.Rohit Kumar Employee (19.03.2022 2,031,020 794,366 Unpaid salary | 0.0124872 1,236,654 Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after that

date, hence salary claim from Sep 2020 to Feb 2022 i rejected

NAs Dercompanv Poliy, the leave encashment is encashable only wpon reirement or
the Company. , the same s not

8) Perfcrmance Pay s notyet due as the managementof the company didnt ssud any

letter regarding that, hence rejected 9on

liquidation of the company, the servi is also not payable, i




1) Verified with the books of accounts and the payroll register

2) Claim admitted under Employee category 3) Salary due
from June 2019 to 4th May 2020 is admitted under section 53(1)(f) for Rs. 4,57,444/- .

4) Salary claim for 5th May to Aug 2020 is admitted as per COC Resolution under section
53(1)(a) for Rs. 97,253

5) Gratuity due s admitted under section 36(4)(a)i) for Rs. 418,396 6)The
. Company has declared lockdown w.e.f 30/08/2020 and no salary s payable after that
1 V-subramanian V-subramanian Employee 18.03.2022 2429368 973093 Unpald salary | 0.0152968 Lasears date, hence salary claim from Sep 2020 to Feb 2022 s rejected 7)Provident Fund
Claim i ejected as it s payable to Provident Fund Department
81/ perCampanyPolcy th leve ancshmentis encshabl arlyupon rtrement or
the Company ,the same s not
o petormance Py s noeve o 5t ansgsrmenof e company it seve any
letter regarding that, hence rejected 1000
liquidation of the company, the servi isalso not payable, i
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3 Salary due
152 o pavithra o pavithra employee |18.03.2022 60,690 60,690 Unpaid salary | 0.000954 - from June 2019 to dth May 2020 i adritted under section 53(1)(f)for Rs. 21,207/-
4) Salary clim for Sth May to Aug 2020 i adritted as per COC Resolution under section
53(1)(a) for Rs. 39,483
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
from June 2019 to 4th May 2020 s admitted under section S3(1)() for R. 2,28,280/-
4) Salary claim for 5th May to Aug 20201s adritted a5 per COC Resolution under section
53(1)(a) for Rs. 49,331
5) Gratuity due s admitted under section 36(4)a)i) for Rs. 76,509 6)The
Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after that
153 Csubramanian CSubramanian | Employee |18.032022 980,159 356,120 Unpaid salary | 00055981 624,039 e oo e 2o e
Claim i refected as it payable to Provident Fund Department
8) As per Company Policy,the leave encashment is encashable only upon retirement or
resignation. As the Company  the same is not payabl J
9) Society due s paid to concerned society, hence rejected
10) On liuidation of the company, the sevice welghtage pay is also not payable , hence
refected
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
from June 2019 to 4th May 2020 s admitted under section S3(1)() for R. 2,85,984/-
150 S.Leonda Inbaraj Sieondainbarsj | Employee [19.03.2022 PRy 316,027 Unpaid salary | 00054395 86495 4) Salary claim for Sth May to Aug 20201s adritted as per COC Resolution under section
53(1)a) for Rs. 60,043 ) The Company has
dectared lockdown we.f b
claim from Sep 2020 to Feb 202 i efected
1) Verified with the books of accounts and the payrollregister
157 Lvignesh Lvignesh Employee |19.03.2022 35,604 35604 Unpaid salary | 0.0005603 E 2) Claim admitted under Employee category
3) The claimis admited in full for Rs.35,644/- under section S3(1)f
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee cateogery 3)salary
163 Sulay 5. Nayak Sulay 5. Nayak Employee |20.03.2022 701504 163,258 Unpaid salary | 00025664 538,286 due from April 20 to 4th May 2020 s admitted under section S3(1() for Rs. 55,199/~
4) Salary claim for 5th May to Aug 20201 adritted as per COC Resolution under section
53(1)a) for Rs. 1,08,059
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
from June 2019 to 4th May 2020 s admitted under section S3(1)() for R. 3,15,532/-
4) Salary claim for 5th May to Aug 20201 adritted as per COC Resolution under section
164 Nothiswaroop NJothiswaroop | Employee [20.03.2022 629,693 370,083 Unpaid salary | 00058176 259610 Ao o e et
Polcy, on retirement
Company into liquidation, the same i not payablg hence rejected
Clim s rejected s it Department
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
from June 2015 to dth May 2020 is admitted under section 53(1)f for Rs. 555,852/~ -
4) Salary claim for Sth May to Aug 2020 i adrmitted as per COC Resolution under section
53(1)(a) for Rs.1,34,276
5) Gratuity due is admitted under section 36(4)(a)ii) for Rs. 1,32,183 6) The
Campany hes decred lckdown .. 30/08/2020 4 no sl s oyabl fer hat
165 RiC.Gowri shankar RC.Gowrishankar | Employee | 21.03.2022 351162 822311 Unpaid salary | 0.0129265 2328851 date, hence salary clam from Sep 2020to Feb 2022 s rejected ) Provident Fund
Claimis rejected as it is payable to Provident Fund Department
8) As per Company Policy, the leave encashment is encashable only upon retirement or
resignation. As the Company into liuidation, the same is not payable, hence rejected
9) Performance Pay is not yet due as the management of the company did'nt ssued any
letter regarding that, hence rejected 1000
liquidation of the company, the service weightage pay is also not payable, hence rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)Salary due
e ort 20ty 2020 s e scton S 2583/
th May to Aug 25 per COC Resolution
166 CPerumal Cperumal Employee |21.03.2022 530577 62,066 Unpaid salary | 00009757 as8511 53“"” for Rs.39,483/-
Clim s rejected a tis payable to Department
v per company Pote, o e encashment s ecsaale oy uponretemert o
resignation. As the Company , the same i not
7)On lqudaton of the company, the service welghtage pay s also ot payable , hence
rejected
1) Verified with the books of accounts and payrollregister
2) Claim admitted under Employee category
168 G.Ramesh Babu GRameshBabu | Employee [20.03.2022 1,031,171 298,408 Unpaid salary | 0.0046909 732,763 3)The claim i admitted party for Rs. 2,98,408/- under section S3(1)f] 4) Performance
Pay is not yet due as the management of the company did'nt issued any ltter regarding
that hence rejected
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
from July 2019 to 4th May 2020 i admitted under section S3(L)f) for R. 449,333/ -
4) Salary claim for Sth May to Aug 2020 i adritted as per COC Resolution under section
53(1)(a)for Rs. 1,04,771/-
5) Gratuity due is admitted under section 36(4)(a)ii) for Rs. 1,09,509 6) The
Campany has decored lckdown .. 30/08/ 2020 n sl s oyabl fer hat
o D Shvaprakssam DSiaprakasam | Employee 17.03.2022 2125606 663613 Unpaid salary | 00104318 1461993 date, hence salary claim from Sep 2020to Feb 2022 s rejected 7)Provident Fund
Claim s rejected as it i payable to Provident Fund Department
8) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into iquidation, the same i not payable, hence rejected
9) Performance Pay is not yet due as the management of the company did'ntssued any
lettr regarding that, hence rejected 10)0n
liquidation of the company, the isalso not payable,
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
n M.Granaguru MGnanaguru Employee 16.03.2022 as4a%e 36915 Unpaid salary | 0.0068682 o8 from July 2019 to 4th May 2020 admitted under section S3(1)f)for Rs. 4,36.915/-
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
. st Rasgopalen st Ragopaians | Employee T 0 Unpaidsalary | 00073925 sas10 from July 2019 to 4th May 2020 i admitted under section S3(1)f) for Rs. 3,82,224/-

4) Wages due from 5th May 2020 to Aug 2020 is aditted s per COC Resolution under
section 53(1)(a) for Rs. 88,045
5)Affidavit/Indemnity Bond need to be submitted by legal heir to process the claim




1) Verified with the books of accounts and the payroll register

2) Claim admitted under Employee category 3)Salary due
from July 2019 to 4th May 2020 for Rs. 4,03,645/- is admitted under section 53(1)(f)
4)Salary claim from Sth May 2020 to Aug 2020 is admitted as per COC Resolution under
section 53(1)(a) for Rs. 18,983 5) Provident Fund

173 Ravichandran G N Ravichandran GN | Employee (17.03.2022 787,058 422,628 Unpaid salary | 0.0066436 364,430 Claim s rejected as itis payable to Provident Fund Department
6) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected
7) Society due is paid to concerned society, hence rejected
8) On liquidation of the company, the service weightage pay is also not payable , hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3) Salary due
from July 2019 to 4th May 2020 for Rs. 27,78,113/- is admitted under section 53(1)(f)

174 Raj H Eswaran Raj H Eswaran Employee (17.03.2022 15,669,270 3,529,830 Unpaid salary | 0.0554881 12,139,440 ) Salary claim from Sth May 2020 to Aug 2020 is admitted as per COC Resolution under
section 53(1)(a) for Rs.7,51,717 5) As the salaray
package approved by the AGM doesn't specify any other benefits, the gratuity claimis
rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Workman categor 3) Wages
due from July 2019 to 16th Feb 2020 for Rs. 90,533/~ and bonus claim of Rs. 56,0005
admitted under section 53(1)(f)

4) Wages due from 5th May 2020 to Aug 2020 is aditted as per COC Resolution under
section 53(1)(a) for Rs.30,106 5) Wages due
from 17th Feb 2020 to 4th May 2020 s admitted under section 53(1)(b)(i) for Rs. 39,862

175 M Murali M Murali Employee |17.03.2022 584,971 242,200 Unpaid salary | 0.0038073 382,771 6) Gratuity due is admitted under section 36(4)(a)i) for Rs. 25,699
7) The Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after
that date, hence salary claim from Sep 2020 to Feb 2022 is rejected
8) Provident Fund Claim i rejected as itis payable to Provident Fund Department
9) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same s not payable, hence rejected
10) On liquidation of the company, the service weightage pay is also not payable , hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Workman categor 3) Wages
due from July 2019 to 16th Feb 2020 for Rs. 86,531/~ and bonus for Rs. 56,000 is admitted
under section 53(1)(f)

) Wages due from 5th May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)(a) for Rs. 24,900 5) Wages due
from 17h Feb 2020 to 4th May 2020 is admitted under section 53(1)(b)(i) for Rs. 32,892

176 E Subramani E Subramani Employee |18.03.2022 579,029 223,721 Unpaid salary | 0.0035168 355,308 6) Gratuity due is admitted under section 36(4)(alfii) for Rs. 23,398 7)The
Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after that
date, hence salary claim from Sep 2020 to Feb 2022 rejected
8) Provident Fund Claim i rejected as itis payable to Provident Fund Department
9) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected
10) On liquidation of the company, the service weightage pay is also not payable , hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)Salary due
from July 2019 to 4th May 2020 for Rs. 2,08,735/- is admitted under section 53(1)(f)

Salary claim from 5th May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)(a) for Rs. 46,701 5) Gratuity due is
admitted under section 36(4)(alii) for Rs. 1,14,230

178 SNandakumar S.Nandakumar Employee |18.03.2022 1,074310 369,666 Unpaid salary | 0.0058111 704,644 7) The Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after
that date, hence salary claim from Sep 2020 to Feb 2022 is rejected
8 Claimis rejected as it is payablg Department
9) A per Company Policy, theleave encashment is encashae iy upon etrement or
resignation. As the Company.  the same is
1010 lluidation of the company,the serice welghtage pay Is lso not payable. hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3)Claimis

179 V.Unnikrishnan V.Unnikrishnan Employee (17.03.2022 77,463 77,463 Unpaid salary | 0.0012177 - imitted m ol ander Section a1 for e 77,463
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Workman category 3) Wages
due from July 2019 to 16th Feb 2020 for Rs. 80,051/~ and bonus for Rs. 56,000 is admitted
under section 53(1)(f)

4) Wages due from 5th May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)(a) for Rs. 24,901 5) Wages due
from 17th Feb 2020 to 4th May 2020 s admitted under section 53(1)(b)() for Rs. 32 891

180 V.Maharaja V.Maharaja Employee (17.03.2022 579,029 217,201 Unpaid salary | 0.003415 361,788 6) Gratuity due is admitted under section 36(4)(a)i) for Rs. 23,398 7)The
Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after that
date, hence salary claim from Sep 2020 to Feb 2022 s reected
8) Provident Fund Claim i rejected as itis payable to Provident Fund Department
9) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected
10) On liquidation of the company, the service weightage pay is also not payable , hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Workman category 3) Wages
due from July 2019 to 16th Feb 2020 for Rs. 50,321/-and bonus for Rs. 56,000 is admitted
under section 53(1)(f)

4) Wages due from 5th May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)(a) for Rs. 24,901 5) Wages due
from 17h Feb 2020 to 4th May 2020 s admitted under section 53(1)(b)() for Rs. zs 645

181 CMadhaiyan C.Madhaiyan Employee (18.03.2022 579,029 183,265 Unpaid salary | 0.0028809 395,764 6) Gratuity due is admitted under section 36(4)(a)i) for Rs. 23,398 7)The
Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after that
date, hence salary claim from Sep 2020 to Feb 2022 s rejected
8) Provident Fund Claim i reected as itis payable to Provident Fund Department
9) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected
10) On liquidation of the company, the service weightage pay is also not payable , hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Workman category 3) Wages
due from July 2019 to 16th Feb 2020 for Rs. 78,580/-and bonus for Rs. 56,000
‘admitted under section 53(1)(f)

4) Wages due from 5th May 2020 to Aug 2020 s admitted as per COC Resolution under

section 53(1)(a) for Rs. 24,901 5) Wages due

from 17th Feb 2020 to 4th May 2020 is admitted under section 53(1)(b)() for Rs. zz 891
182 R Vetrivel Rvetrivel Employee (18.03.2022 579,029 215,770 Unpaid salary | 0.0033919 363,259 6) Gratuity due is admitted under section 36(4)(a)i) for Rs. 23,398 7)The

Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after that
date, hence salary claim from Sep 2020 to Feb 2022 s rejected

8) Provident Fund Claim i reected as itis payable to Provident Fund Department

9) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected
10) On liquidation of the company, the service weightage pay is also not payable , hence
rejected




1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3) Salary due
from June 2019 to 4th May 2020 is admitted under section 53(1)(f) for Rs. 2,56,420/- .

4) Salary claim for 5th May to Aug 2020 is admitted as per COC Resolution under section
53(1)(a) for Rs. 55,252

5) Gratuity due is admitted under section 36()(a(i for Rs. 2,38,890 6)The
Company has declared lockdown w.e.f 30/08/2020 and o salary is payable after that

183 V.Ramasamy V.Ramasamy Employee (18.03.2022 1,472,060 550,562 Unpaid salary | 0.0086547 921,498 date, hence salary claim from Sep 2020 to Feb 2022 s rejected 7) Provident Fund
Claim s rejected as tis payable to Provident Fund Department
) s per Company Polcy, he eave encashmentis encshable cnlyupon etrment or

the Company , the same is not
9)on hqmdauon of the company, the service weightage pay is also nnl pavable, hence
rejected 10) Society dueis
paid to concerned society, hence rejected 11 Loyalty bonus s not yet
due, hence rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3) Salary due

184 D.sangathaamilan D.Sangathaamilan | Employee |18.03.2022 1023990 416,388 Unpaid salary | 0.0065455 607,552 from June 2019 to 4th May 2020 is admitted under section S3(1)(f) for Rs. 3,26,793/- .

4) Salary claim for Sth May to Aug 2020 is aditted as per COC Resolution under section
53(1)(a) for Rs.89,595

1) Verified with the books of accounts and the payroll register

2) Claim admitted under Employee category 3) Salary due
from July 2019 to 4th May 2020 is admitted under section 53(1)f)for Rs. 12,46,401/-

4) Superannuation due is admitted under section S3(1)(f) for Rs. 2,47,400/-

5) Salary claim for 5th May to Aug 2020 is aditted as per COC Resolution under section
szu)(auor Rs.3,40,525

185 s.5athiva Seelan s.5athiva Seelan Employee |18.03.2022 9322,600 1,834,326 Unpaid salary | 0.0288352 7,488,274 is paid to Income Tax
7) As per Company Policy, the leave encashment is encashable only upon retirement or
resignation. As the Company into liquidation, the same s not payable, hence rejected
8) Performance Pay is not yet due as the management of the company did'nt issued any
letter regarding that, hence rejected
9) Society due is paid to concerned society, hence rejected 10)0n
liquidation of the company, the service weightage pay is also not payable , hence rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Workman category 3) Wages
due from June 2019 to 16th Feb 2020 for Rs. 1,18,923/- and bonus claim of Rs. 56,000is
admitted under section 53(1)(f)

186 V.Thaniarasu V.Thaniarasu Employee (17.03.2022 394,534 255,05 Unpaid salary | 0.0040094 139,479 4) Wages due from Sth May 2020 to Aug 20201 admitted as per COC Resolution under
section 53(1)(a) for Rs. 29,330 5) Wages due
from 17th Feb 2020 to 4th May 2020 is admitted under section 53(1)(b)(i) for Rs. 50,802

Claim i rejected as it is payabl Department
7) On liquidation of the company, the service wewghiagg payis also not payable , hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim admitted under Employee category 3) Salary due
from June 2019 to 4th May 2020 s admitted under section S3(1)) fo Rs. 2,36,356/-

Sth May to Aug as per COC Resolution
S!(l)(a) for Rs. 50506

is admitted 6)The

187 M.shanmugam M.shanmugam Employee (21.03.2022 1218114 369,413 Unpaid salary | 0.0058071 848,701 Company has deciared lockdown w.e.{ 30/08/2020 and no samy is payable after that
date, hence salary claim from Sep 2020 to Feb 2022 s rejected 7) Provident Fund
Claim s rejected as it is payable to Provident Fund Department
8 s per Company Polky. theeave ncashmentis encashible onlyupon etment or
resignation. As the Company. ;

9) Society due is paid to concerned society, hence re,mea 10)
Loyalty bonus s not yet due, hence rejected

1) Verified with the books of accounts and the payroll register

2) Claim admitted under Workman category 3) Wages
due from July 2019 to 16th Feb 2020 for Rs. 1,32,253/- and loyalty bonus for Rs. 56,000 is
admitted under section 53(1)(f)

4) Wages due from 5th May 2020 to Aug 2020 s admitted as per COC Resolution under
section 53(1)(a) for Rs.39,963 5) Wages due

188 N Ramesh N Ramesh Employee |21.03.2022 985,900 325,836 Unpaid salary | 0.0051221 660,064 from 17h Feb 2020 to 4th May 2020 is admitted under section 53(1)(b)() for Rs. 32 a18
5) Gratuity due is admitted under section 36(4)(a)ii for Rs. 65,202
6) Provident Fund Claim i rejected as itis payable to Provident Fund Department
7) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected
8) On liquidation of the company, the service weightage pay is also not payable , hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim adrmitted under Workman category 3) Wages
due from July 2019 to 16th Feb 2020 for R 1,28,910/-and loyalty bonus for Rs. 56,0005

admitted under section 53(1)(f)
4) Wages due from Sth May 2020 to Aug 2020 i admitted as per COC Resolution under

120 Ruharsorar Rushoamar | Emploee 210302 e I L itz | 0000331 s o e 260t s 025 it s scton SR 51135
6) Claimis rejected asit to Department
7) s per Company Polcy thelave sncashrmentis sncashable only upon retrment or

tion. As the Company
8)On liquidation of the company, the service we\ghiage pay s lsa not payable, hence
rejected
1) Verified with the books of accounts and the payroll register
2) Claim adrmitted under Workman category 3) Wages
due from July 2019 to T6thFeb 2020 for Rs. 1,33,445/-and bonus for Rs. 56,000 s
admitted under section S3(1)(f)
4) Wages due from 5th May to Aug 2020 is admitted as per COC Resolution under section
53(1)(a) for Rs.39,963 5) Wages due from
17th Feb 2020 to 4th May 2020 is admitted under section 53(1){b)(i) for Rs. 50,780

190 RRavi RRavi Employee (21.03.2022 938,566 345,390 Unpaid salary | 0.0054294 593,176 6) Gratuity due is admitted under section 36()(a)i) for Rs. 65,202
7) The Company has declared lockdown w.e.f 30/08/2020 and no salary is payable after
thatdate hence salay clim rom Sep 2020 o e 2022 ejcted
8) Claimis rejected as it to epartment
9) As per Ccmparw Polcy,thelave encashmentis encshable anly upon etrement or

.t

10)0n hqmuamn of the company, the service weightage pay is a\sa ot pavable, hence

rejected

1) Verified with the books of accounts and the payroll register

2) Claim admitted under Workman categor 3) Wages

due from July 2019 to 16th Feb 2020 for Rs. 1,05,224/-and bonus for Rs. 56,0005

‘admitted under section 53(1)(f)

4) Wages due from 5th May 2020 to Aug 2020 s admitted as per COC Resolution under

section 53(1)(a) for Rs.30,106 5) Wages due

from 17¢h Feb 2020 to am May 2020 is adrmitted under section 53(1)(hj(1j for Rs. 39,971
191 M.Pachaiappan M.Pachaiappan Employee (21.03.2022 668,839 256,186 Unpaid salary | 0.0040272 412653 7)The

admi
Company has ecred tckdoun v 30/08/2020 and no 5a\arv is payable after that
date, hence salary claim from Sep 2020 to Feb 2022 s rejected

8) Provident Fund Claim i rejected as itis payable to Provident Fund Department

9) As per Company Policy, the leave encashment s encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected
10) On liquidation of the company, the service weightage pay is also not payable , hence
rejected




1) Verified with the books of accounts and the payroll register
2) Claim admitted under Workman categor 3) Wages

due from July 2019 to 16th Feb 2020 for Rs. 1,34,371/- and bonus claim of Rs. 56,000 s
‘admitted under section 53(1)(f)

4) Wages due from Sth May 2020 to Aug 2020 is aditted s per COC Resolution under

section 53(1)(a) for Rs. 39,963 5) Wages due
192 K Dharmalingam KDharmalingam | Employee |21.03.2022 914,556 6300 Unpaid salary | 00054444 se8212 from 17th Feb 2020 to 4th May 20201s admitted under section 53(1)(b) or Rs. 50,808
6) Gratuity due is admitted under section 36(4)a)fiii for Rs. 65,202
7) The Company has declared lockdown w.e.{ 30/08/2020 and no salry i payable after
that date, hence saary claimfrom Sep 2020 to Feb 202 i efected
8) Provident Fund Clam i rejected as it s payable to Provident Fund Department
9) On liquidation of the company, the service weightage pay is also not payable., hence
refected
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
from June 2019 to 4th May 2020 s admitted under section S3(L)f) for R. 535,548/~
4) Salary claim for 5th May to Aug 20201s adritted as per COC Resolution under section
Employee Unpaid salary | 00110884 187726
193 Madhava Swamy Madhava Swamy ployee |21.03.2022 893,108 705,382 paid salary ; oy on 2 28 S ormuty due s
admitted under section 36(4)(a)i) for Rs. 57,452
6) erformance Pay is not yet due as the management of the company did'nt ssued any
lettr regarding that, hence rejected
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3 Salary due
from June 2019 to dth May 2020 i adritted nder section 53(1)(f)for Rs. 92,694/-
Employee Unpaid salary | 00017525 1013
194 Kumaravel R Kumaravel R ployee |22.03.2022 112,500 487 > v 4) Salary claim for 5th May to Aug 2020 i aditted as per COC Resolution under section
53(1)(a) for Rs. 18,793
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3)as per
199 ssriram Sstiram employee |21.03.2022 398,89 347,556 Unpaid salary | 00054635 51,340 company records fs. 51,340 paid.
4) Hence, Claim s admitted partly under Section S3(1)(f) for ks 3,47,556
1) Verified with the books of accounts and the payrollregister
2) Claim admitted under Employee category 3 Salary due
from July 2019 to O4th May 20201s admitted under section S3(1)f) for Rs. 352.963/-
202 RSwarna Latha RSwarna Latha Employee [23.02.2022 900,000 365,162 Unpaid salary | 0.0057403 534,838 ) salary due from 5th May 2020 to Aug 2020 i admitted as per COC Resolution under
section 53(1)(a) for Rs. 12,199
5) Provident Fund Claimis rejected as it is payable to Provident Fund Department
6) As per Company Poliy, the leave encashment is encashable only upon retirement or
resignation. As the Company into liquidation, the same is not payable, hence rejected
1) Verified withthe books of accounts and the payrollregister
2) Claim admitted under Employee category 3)Salary due
from June 2019 to dth May 2020 is admitted under section S3(1)f) for Rs. 3,88,800/-
203 N.purushotharman Npurushothaman | Employee |29.03.2022 534,240 105,186 Unpaid salary | 00063694 129,054 4)Salary claim for 5th May to Aug 202015 adritted as per COC Resolution under section
53(1)a) for Rs. 16,386
B Claimis rejected as it payable to Department
6) erformance Pay Is not yet due as the management of the company did'nt ssued any
lettr regarding that, hence rejected
1) Verified with the books of accounts and the payrol register 2)Claim
admitted under Employee category
3) Salary due from July 2019 to 10th April 2020 s admitted under section 53(1)()for Rs.
m A Vishnu Prasad Avishnuprasad | Employee 1,209,995.00 509,982 Unpaid salary | 00080168 700,013 2,53,674/-
4)Full & Fina settlement due claim s admitted u/s S3(1)) for R. 2,56,308/-
Payis not yet due as of Pt issued any
letter hence reiected
188,595,583 63,614,200 124,981,375
Less: Unpaid Insolvency Resolution Process Cos| 9736515 9736519
Operati bue| 178859060 53,877,690




